a7 “Written” Ans¥ers

Mileage Allowance to Running Shﬂ'

8986.
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Mileage Allowances
to the Running Staff are proposed to be
revised along with the T. A. rates pending
decision of a Committee constituted to
investigate into the structure of mileage
rules ; and

(b) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHR1 C. M. POONACHA) : (a) No.

(b) The Committee appointed by
Government to review the rules and rates
of Running Allowance has’ already . been
asked to- keep in view the revision ‘in the
rates of Travelling Allowance and its report
i_s awaited.

Metre Giuge Line from Agra Cantonment to
H Mathura

8987. SHRI R. S. VIDYARTHI :
Will the Minister of RAILWAYS - be
pleased to state :
" (a) whether. Government ars aware
that people at Agra Cantonment Junction
are experiencing a great hardship due to
the non-availability of metre gauge line
from Agra Cantonment to Mathura ; and

(b) if so, the steps being taken to
eradicate such hardship ?

- THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) No re-
presentations have been received in this
Ministry.in the recent past from the travel-
ling public that any inconvenience is caus-
ed to them for want of a metre ‘gauge line
between Agra Cantt. and Mathura. Be-
sides, Agra Cantt. and Matura are already
connected by metre gauge by a slightly cir-
cuitous route via Achnera.

(b) Does not arise.

watfe Ivawl & afast w1 afs-
A A fRam
8988, st o o faurat : wT
witeitfire frere aar awam-ewd B a7
A A g FA o _
gv)mﬁt&:h:_hﬁwwﬁﬁ

APRIL 30, 1968 *:

SHRI R. S. VIDYARTHI :’

Weritten Answers 748

Hear feaAY @ famd wifas v fred-
TR grfeeri= ¥ T@d § wqat oY I an
TfeEm TR @@ §; Wk

(@) a7 qr= vt & g ofeam
Y frqT o Fow &)

_wtwifirs fawm aqr wwer w-SE
(= vty wet wgwa) : (%) 7% ().
WHANT H ga A T a7
mwﬁzﬁﬁqumg e
a9 GrHard F § A

Railway Aecidents

8989. SHRI S. M. BANERJER : Will
the Minister of RAILWAYS be pleased to
state : °

_{a) whether the views of the All India
Railwaymen’s Union have been ascertained
regarding causes of Railway acidents ;

(b) if so, what are their views ; and

(c) if not, the reason for not asking
the same ?

THE MINISTER OF RAILWAYS
(SHR1 C. M. POONACHA) : (a) to (c).
Pr bly the questi refer to the All
India Railwaymzn’s Federation.

This Federation was given an opportu-
nity by the Railway Accidents Committee
1962 to gwe its views regarding causes of
railway accidents and they were duly consi-
dered by that Committee: whose final re-
commendations have been implemented as
far as possible.

The Zonal Railways are also seeking
the co-operation of recognised unions (in-
cluding union affiliated to A, I. R. F.)
through the forum of the P. N. M. in re-
gard to. safety matter and action to the
extent necessary and feasible is being taken
by them.

Taking over of Textlle Mllis In Kanpar -

8990. SHRI S. M. BANERJEE : Will
the Minister of COMMERCE be pleased to
state ©

(a) whether final * decision has been
taken to take over some of the textile
mills in Kanpur; and

{b) if mot the reasons therefor 7





